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(b) No.. 

(c) Docs not arise. 

Su~ .. AIaaIoIe 

*865. SHRI GANESH GHOSH: Will 
1he Mini9ter of LABOUR AND REHABIL-
ITATION be pleased to smte: 

(a) wllotber it is a fact that a large num-
~ of vilJaaes and towns have been declared 
·danacroul for livias in Ranisanj, Asan501 
~r_ of Wee' Bcoaal; 

(b) tile total Dumber of such villases 
_Jared unfit and the total number of 
1*Iple affected; 

(c) whether any alternative arrangeme-
nts have been made for the affected people 
ami, If 10, the details thereof; and 

(d) if no arrangements have been made, 
the reasons therefor 7 

THE MINISTER OF LABOUR AND 
ltEHABILITATlON (SHRI HATH!): 
(a) Yea. 

(b) 50 far 23 villalea have been declared 
(langerous. The number of people affected 
is not known. 

(c) and (d). these matters arc being 
-considtred by the Government of West 
Bengal. 
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Rise in Cost of Sugar Production 

*867. SHRI HIMATSlNGKA: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state the steps being taken to 
prevent any rise in the cost or production 
of sugar w:,ich is already comparatively too 
high in India vis-a-vis international cost of 
prod uction ? 

THE MINISTER OF ST ATE! IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMLNT AND Co. 
OPERATlON(SHRl ANNASAHIB SHlNDE)a 

The main ingredients or the ("ost of pr~ 
duction of sugar are (1) cost of IUIBrcane. 
(1) Govcmmea1 taIlCll, and (3) 1lWUlCac:t. 
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riag COlts including mum OD capilatI empl-
oyed. The question of manufacturial coats 
of suear has been referred to the Tariff 
Commission. Rise in COlt of sugarcane 
can be prevented through increase in per 
acre )ieJds and increase in sucrose content 
of cane. Reduction in tho manufacturing 
expenses also is possible by increasing the 
aVllilability of sugarcane to factories 8f\d 
improving its quality. To this end. thc 
State Government of the main sugar prod-
ucing States have been advised to undertake 
intensive development of area roundabout 
the sugar factorie, and for this purpose. 
the basis of finar;cial assistance from the 
Centre has been liberalised. 

AppointmeDt of more Eledion Commissioners. 

·868. SHRI D. N. PATODlA: Will thc 
Minister of LAW be pleased to Slate: 

(a) whether in view of the fact that the 
number of electorate in the country has 
increased from 176 millions in 1952 to 200 
millions in 1967, Government have conside-
red the desirability of appointing more 
Election CommiSSIOners, as envisaged in 
Article 324 of the Constitution; and 

(b) if ''', with what result "nd if not, 
the reasons therefor ? 

THE MINISTER OF LAW (SHRI 
GOVINDA MENON): (a) Government do 
not consider it necessary to appoint more 
Election Commissioners merely on account 
of the increase in the number of voters in 
the country. 

(b) Does not arise. 

Colton Production 

*869. SHRI S. S. KOTHARI: 
SHRI LOBO PRABHU: 
SHRI SITAR-AM KESRl: 

Will the Minister of FOOD AND AGR-
ICULTURE be pleased to state: 

(a) what special steps have been taken 
to improve thc production of cotton, both 
quantitatively and qualitatively, in tbe la'i 
len years; 

(b) what has beeD Ih • .,..,rndilur. incu-

rred on such developmcnt P~I UIII 
what havc beeD the rClult.: 

(c) what was the lolal area undcr cot-
Ion in 19SO·SI,19SS-S6,196G-1961 and 1967-6S 
COlton seasens and of the tolal area under 
cotton, how much was undcr irrilation iii 
Ihese respecti~e years; and 

(d) what has been the productioJl ot 
cotlon under long staple, medium ltaple aad. 
short slap Ie and their perctnta~ to the 
total at Ihe end of the first Plan, second. 
Plan, third Plan and in the latesl availabl. 
cmp year ? ' 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGR1CULTURE, 
COMMUNITY DEV1!LOPMENT AND Co. 

,OPERATlON(SHRI ANNASAHIB SHINDE): 
(a)in addition to coordinaled cotton, devclop-, 
ment schemes and intensive ~ultivation or 
cotton on Ihe lines of the packale progra-
mme, implemented by the States, Centrally 
Sponsored Schemes for Maximising the Pro-
duction of Cotton and production of quality 
Seeds have been faken up for improviq 
the yield as also quality of cotton crop. 

(b) Information is being collected and 
will be placed on Ihe table of tbe Sabha. 

(c) A statement is placed on the table 
of the Sabha. (Placed In Ubrfll'Y $H No. LT-
2780/68) 

(d) A slatanent il placed on the lable 
of the Sabha. (Plaud In Llbrar1 SH No. 
LT-2780/68) 

N.II ...... Awarda 'or 0 .......... "pi-
oJen ., PIIJSicaUJ lfII.dICIIpped 

*870. SHRI CHENGALRAYA NAlDO! 
Will the Minister of SOCIAL WELFARE be 
plealCd 10 atate: 

(II) whether il is a 'act that the Central 
Government have proposed a scheme of 
National Awards for outstanding employers 
of the physically handicapped and mOlt 
efllcient physically handicapped employee.; 

(b) if so, when the scheme i. likely to be 
introdut'ed; and 

(c) the main features of the scbemc ? 




